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Tribal Zhumlias in Tripura

1216, Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) the total number of Tribal
Zhumia families rehabilitated in
Tripura (division-wise), during 1859-
60 so far;

(b) the total number of tribal
Zhumia families who remain partly-
rehabilitated, their aid being partly
paid; and

(¢) the rcasons for withholding pay-
ment of the rest of their financial aid?

The Deputy Minister of XHome
Affairs (Shrimati Alva): (a) to (c).
The information has been called for
from the Tripura Administration and
will be laid on thc Table of the House
as soon as it is received.

Archaeoclogical Circles in Mysoré State

1217. Shri Vajpayee: Will the Minis-
ter of Scientific Research and Cultural
Affairs be pleased to state:

(a) whether Mysore State is divided
into three Archaeological Circles;

(b) if so, the steps taken to co-
ordinate the activities of th.se Circles;
and

(¢) whether there is any proposal
to form a single Circle for the whole
of the State?

The Deputy Minister of Scientific
Research and Cultural Affairs (Dr.
M: M. Das): (a) The State is covered
by two Archaeological Circles.

(b) The work of the different
Circles in the Union Department of
Archaeology is co-ordinated by the
Headquarters office of the Depart-
ment.

(c) No, Sir.
Advisory Committee in Kerala

1218, Shri Easwara Jyer: Will the
Minist.r of Home Affairs be pleased
to state:

(a) whether for Kerala State an

Advisory Committee has been con-
stituted under sub-section (5) of
Section 115 of the State Reorganisa-
tion Act, to consider the representa-
tiong from Civil Service personnel
under the said Section;

(b) if so, the number of repre-
sentations so far received from State
Civil Service personnel, the number
of such representations finally decided,
and the number pending decision;

(c) whether representations have
been received from members of the
Subordinate Judiciary for settlement
of inter se seniority between persons
allotted from the Malabar area to the
existing personnel in the erstwhile
Travancore-Cochin area;

(d) if so, whether any one of the
said r:presentations has been forward-
ed to the Advisory Committee and
decision taken thereon; and

(e) if not, the reasons for the delay?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Yes; A State Advisory Committee for
Kerala State has been formed to deal
with represcntations from non-
gazetted service personnel from the
State. A Central Advisory Committee
has been formed at the Centre to deal
with representations from all gazetted
personnel of all the States affected by
States Reorganisation Act, 1856.

Central State  Towl
Advisory Advisory
Committee Committee
(6) Number
received 333 1134 1467
Number 21 .. 2r
finally
decided
Number
pending 312 1134 1446

(c). 2 representations from gazetted
officers of the Subordinate Judiciary
have been received and forwarded to
the Central Advisory Committee, 77
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representations from the gazetted
officers of the Subordinate Judiciary

are pending with the State Govern-
ment.

(d). Yes; the representations for-

warded to the Centsal Advisory Com-

" mittee are still under the considerat.
tion of the Advisory Committee.

(e). The recommendation of the
Commitiee has not yet been received.

Colombo Plan

1219, Shri K. U. Parmar: Will the
Minister of Finance be pleased to
state the total number of persons
sent abroad under the Colombo Plan
during 1959 so far?

The Minister of Finance (Shri
Morarji Desal): 872,

Technical Assistance Programme

1220. Shri K. U, Parmar: Will the
Minister of Finance be pleased to
staie the number of students and tech-
nical personnel sent to foreign coun-
tries for study during 1957-58, 1958-
59 and 1959-60 so far, separately
under the Technical Assistance Pro-
gramme?

The Minister of Finance (Shri
Morarjl Desal): The number of per-
sons sent abroad under the Technical
Assistance Programme are as follows:

() 1957-58 (13t July, 1957 to

3oth June, 19585 . 766
(i) 1958-59 (1st July, 1958 10
3oth June, 1959) . 1136

(¥11) 1959-60 so far (1st July,
1959 to 30th November, 1959) 617
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